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Criminal Appeal No.1771 of 2010

S. KRl SHNAMOORTHY Appel | ant (s)
VERSUS

CHEL LAMVAAL Respondent ( s)

Date : 26/03/2015 This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DI PAK M SRA
HON BLE MR, JUSTI CE PRAFULLA C. PANT

For Appellant(s)
M. Senthil Jagadeesan, AOR
For Respondent (s)
M. P. N Ramalingam AOR (N P)
UPON hearing the counsel the Court made the follow ng
ORDER
Heard M. Senthil Jagadeesan, |earned counsel for
t he appel I ant. None appears for the respondent.
Heari ng concl uded.

Judgnent reserved.

(Chetan Kumar) (H. S. Parasher)
Court Master Court Master
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